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ANNEX 2A 

CERTIFICATE BY THE AGENCY BANK 

Certified that the amount of ₹…………………….. (Rupees……………………) claimed as 

agency commission has been arrived at correctly taking into account the number of 

transactions in respect of receipts’ and ‘pension payments’ and the amount of transaction in 

respect of ‘payments other than pension’ as recorded in the daily scrolls of Government 

transactions furnished to the accounting authorities of the Central/ State Governments/RBI 

and other records available in the bank  and that only eligible items as specified in RBI Master 

Circular on "Conduct of Government Business by Agency Banks - Payment of Agency 

Commission" have been considered while arriving at the  said amount. It is further certified 

that agency commission claims for transactions included in the current claim has been made 

only once. 

 

2. We also certify that the collections of Government receipts (both tax and non-tax) on behalf 

of Centre/State Governments have been duly scrolled and funds remitted to RBI and no 

transaction is pending for scroll with the bank pertaining to the period for which agency 

commission is being claimed.  

 

3. Further, we certify that the month-wise breakup of eligible pensioner’s account available 

with us is as per the table below, and the number of receipt transactions for which agency 

commission is claimed is exclusive of the transactions pertaining to own tax liabilities of the 

bank and the taxes deducted at source under various items of the Income Tax Act. 

 

Sr. No. Month No. of Pensioners 
1   
2   
3   

 

 
 
 
Signature, name and designation of the authorized signatory  
and seal of the bank  
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